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SERUNEEISES
heq
T< faeett, 13 979, 2026

W ®. 5~ 11016/1/2024-Ff.—s=r e w=morg & faATw 27.04.2022 F Haew AT
£-11016/1/2018-F&T FT ATIFHAT Fd g, AT ALEHIT, A i<k G o Feal qaArgahe qfd &7
% T & e e & Wi o 2

1. et otfep W=t FeTeT
2. S orf<R TS wAT ITETET
A g g5

S ke e 2 M B 1 e e T R s K e

3. At 9T ATAATH, HHE HEET qaey
4, AT FAWT HoATg, HUE AIET et
ST 991 8 1 698 986

5. ot oy 90T 9o, HEE HEET qaey
6. ff wa. i 3T, 992 95 ey
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YO TSTHTST 9T gRy AT &) 998 9550

7. ot Aqel 9gqE, €98 qEE, (ATH 99T)

8. =it Srarsizgam, 99g gaw, (SIF TT)

Feta wfare Edt aitwe ve srferer Wit fEdt deumsii & gfafafe

9. =ft srRmT WX (e afETes B afie),
AV-4/3, TH.UH. F<H, TFeT-13, TH F7 A,
7% fa=e1-110066

10. . TEVIH < (=)
TH-32, 99 I, SATTHTAF T,
I 9T, ST BeaT % 91, 7% faeet-110016

b 1 R O R 1 S ) R e A R R e

11. St e FAR A, T,
IdT: T-6T, &H HieATT, ITAH [Eg TaHee™, TEITH-122017, ghamm

12. st TP ST Ay, Fg-sward,
TAT: 22-2, HITALT FHIATAT, I AETad HiQT & dTHA, TATT T,
ARTOTHT-221011

13. I, (1) T 7, Teag
qaT: C-124, UTsE FAIT, forarfers T, qrerd g 79,
< F=-110017

14. 9. (ST.) ATHAT A, I,
TAdT: AGEATE, qree F SAr-agEyE, Sxiaz-493445
RS K U AR D e K e

15. Sf. F9F AT AT,
T T T[T T84, 460, HFe-38T, AUEE1-140036
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16.

17.

Tt T A

TqT: 304, FEOT Herd, 21-H1Fo0r vaey, (FH-1), orear,
g=ar 7E, $2-452001

TAT: H1-33, THTATI-4 (TFASI), FIETHH R, T,
ST e (3nfRem)-760010

18.
19.
20.
21.
22.
23.
24.
25.
26.
27.
28.
29.
30.
31.
32.
33.
34.
35.
36.
37.
38.

T 95e7

o=, ST JaTye, Jor A o I "@eeqr e
=, TS Ud Fa=gar A

Tf=re, TSI 3w T T2 9 aeR F FE aergan

HETHQT, TAUREIST, o SaTL, 7l [SRTe 3T I97 H2eqor AT
AT =G, ST HATE, AT SR T 9T §2eqor fasmr

TH T (T9MT.), ST AT, TaT [AohTe 32 I Jeq0r o

T A (AT Ud ), ST STe, Tl e i §eeqor e

T A=E, TSTATIT (@A, g JAre T

JUT g UF A= qargsty, T Ud T=gar (9T

JYT AT, TISTT U Tq=aqr AT

T qi=d, GAST UF Fq=adT (N

I WIS U TISTATIT THTL, TSI U Tz (S qmT

HeT, Fxl T T AN, 75 faoett

FETE, FT (A A dTe, FEET

qee U YA Ao, arehe forfies, 72 et

e, T gaT UF qTRIT SAEeTTET, 98 faeed

AETeer, T St fare arfweneor, 72 faeett

Tf=ra, ST AT 94T 9IS, 3. F. O, 7% ol

I-TAere (I0. AT.), ST FETE, Tl FH T I |eqor faemT
AT TATZHTT T TTSTATHT AT, ST HHTEA, Tat fawre 3
EAGRIAEE L
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2. gfafa F w4

Tg Aty R waeEl o forw Bt 3 SR ST i Heg HTHell 9¥ S HETh, Jar A
T TR G AR T9T YT U Tq=gdq7 (ST 9R T &l 9Tg <9

3. qfafa 1 Frdw
AT T FAFR, FHCET SHaeT % Teardi=, T T57 ol g F AT a9l FH G

(F) afafa § qres 99 95, I G99 T qEadaT g grd 8l 39 aiufy & e off a8t
LRl

(@) afafa F Ted-aeeT, 39 99T aF g 90 % T8 WA A a% F 9 39 95 9% g s
FILOT F FIATT F TG a9 g, 37

(1) =TS FohefT 2 it G BT ST STMaT AN-9 § & o TRuTHea & GiHid | &g (=6 g v
g, AT 3 &9 % (AI<h 9867 99 FHHTA d% I8 G107 F|

4. qH1

et 1 g 92 faoett | g aiq fReet & arge |1 afafa it 9oF At =l 1 Fahdl gl
5. RIEIRG R R

= AATY Y ToF § 90 A9 F O f-mww gged i aerreT e F v 22 e,
1987 = FATAT ATIT &. 11/20034/4/86-TT.41. (F-2) H MiZd fRem=asrt F ATHA T AT qLHE FI
THT-AHT 9 AT Herrtera Femhd a2 oie Raat % e I i g s Gy smom)

LT

Tg reer foT Sirar 8 o =9 gehew &t wia =0 affta & a9t geegy, g9 197 9Tl i 99 T
g JATAAT, TRT G & qft HEme/fAanT, eeafa afeared, TUTEEEAT wied, desd
A=A, TS 1T GATAT, A STTRT, AT AT AT, 9T 9T AT=GT, AT [Hat=e s,

THI TISTATHT AT, T AT HaT ATART S T o (HATh AT TgTer@T T I TSl S0

g ot straer 3T STaT § o =9 "o i ST9-SThTT i ATHERRT & (o7 I & TeraS § TRIO
ER IS

AT AT, ST TATEHIT T TTSTHTT TATLS

MINISTRY OF JAL SHAKTI
RESOLUTION
New Delhi, the 13th March 2026
F No. E. 11016/1/2024-Hindi.—In Supersession of the Ministry of Jal Shakti’s Resolution
No E.- 11016/1/2018-Hindi, dated 27.04.2022, the Government of India, Ministry of Jal Shakti have decided to
reconstitute the Hindi Salahakar Samiti in the following manner:-
1. Minister of Jal Shakti Chairman

2. State Minister for Jal Shakti Vice-Chairman
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Non-Official Members

Two Members of Parliament from Lok Sabha nominated by M/o Parliamentary Affairs

3.
4.

Two Members of Parliament from Rajya Sabha nominated by M/o Parliamentary Affairs

Shri Shankar Lalwani, Member of Parliament

Shri Kripanath Mallah, Member of Parliament

5.
6.

Shri Shambhu Sharan Patel, Member of Parliament

Shri S. Niranjan Reddy, Member of Parliament

Two Members of Parliament from Parliamentary Committee on Official Language

7.
8.

Shri Bhratruhari Mahatav, Member of Parliament (Lok Sabha)
Shri Zia Ur Rehman, Member of Parliament (Lok Sabha)

Representatives of Kendirya Sachivalya Hindi Parishad & All India Hindi Institutes

9.

10.

Shri Anurag Khare (Central Secretariat Hindi Council),
B-4/3, S.S. Flats, Sector-13, Ram Krishna Puram,

New Delhi-110066

Dr. Purushottam Kunde (Principal)

S-32, First Floor, Commercial Complex,

Green Park, Near Uphaar Cinema, New Delhi-110016

Non-Official Members nominated by Ministry

11.

12.

13.

14.

Dr. Ashok Kumar Jyoti, Principal

Address: A-6A, Dharm Colony, Palam Vihar Extension, Gurugram-122017, Haryana,
Dr. Rajkumar Upadhyay Mani, Associate Professor

Address: 22-2, Kaushalpuri Colony, Opposite Kaushaleshwar Mahadev Temple,
Subhash Nagar, Varanasi-221011,

Prof. (Dr.) Narendra Mishra, Professor

Address: C-124, Ground Floor, Shivalik Nagar, Malviya Nagar,

New Delhi-110017,

Prof. (Dr.) Anusuiya Agarwal, Principal

Address: Labdabad, Post and District-Mahasamund, Chhattisgarh-493445

Representatives nominated by Department of Official Language

15.

16.

17.

Dr. Chaman Lal Gupta,

Add.: C.L.Gupta House., 460, Sector-38A, Chandigarh-140036

Dr. Shobha Jain

Add.: 304, Krishna Mantion, 21-Shrikrishna Avenue, (Face-1), Limbodi,
Khandwa Road, Indore-45200

Dr. Bhagaban Tripahty,

Add: C-33, Shardhabali-4 (Ext.), Khodasingi, Brahmpur,

Dist Ganjam (Odisha)-760010

Member
Member

Member
Member

Member

Member

Member

Member

Member

Member

Member

Member

Member

Member

Member
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Official Members

18. Secretary, Department of Water Resources, River Development and Ganga Rejuvenation Member
19. Secretary, Department of Drinking Water and Sanitation Member
20. Secretary, Department of Official Language and Hindi Adviser to Government of India Member

21. Director General, NMCG, Department of Water Resources, River Development and Ganga
Rejuvenation Member

22. Additional Secretary, Department of Water Resources, River Development

and Ganga Rejuvenation Member
23. Joint Secretary (Admn.), Department of Water Resources, River Development
and Ganga Rejuvenation Member

24. Joint Secretary (RD & PP), Department of Water Resources, River
Development and Ganga Rejuvenation Member

25. Joint Secretary & Financial Adviser, Department of Water Resources, River

Development and Ganga Rejuvenation Member
26. Joint Secretary, Department of Official Language Member
27. Additional Secretary & Financial Adviser, Department of Drinking Water and Sanitation Member
28. Additional Secretary, Department of Drinking Water and Sanitation Member
29. Joint Secretary, Department of Drinking Water and Sanitation Member

30. Deputy Director General & Incharge of Official Language, Department of Drinking

Water and Sanitation Member
31. Chairman, Central Water Commission, New Delhi Member
32. Chairman, Central Ground Water Board, Faridabad Member
33. Chairman & Managing Director, WAPCOS Limited, New Delhi Member
34. Director, Central Soil and Materials Research Station, New Delhi Member
35. Director General, National Water Development Agency, New Delhi Member
36. Secretary, Upper Yamuna River Board, R.K. Puram, New Delhi Member

37. Deputy Director (OL), Department of Water Resources, River Development and
Ganga Rejuvenation Member
38. Economic Adviser & Official Language Division Head, Department of

Water Resources, River Development and Ganga Rejuvenation Member
II. Functions of the Committee

The Samiti will advise the Department of Water Resources, River Development and Ganga Rejuvenation and
Department of Drinking Water & Sanitation on matters relating to progressive use of Hindi for official purpose and
allied issues.

111. Tenure of the Committee

The term of the Committee shall be three years from the date of its constitution provided that:

a) A member, who is a member of Parliament, ceases to be a member of the Samiti as soon as he ceases to be a
member of Parliament.

b) Ex-officio members of the Samiti shall continue as members as long as they hold the office by virtue of
which they are members of the Samiti; and
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¢) Ifavacancy arises in the Samiti due to death or resignation of a Member, the member appointed that capacity
shall hold office for the residual term.

IV. General

The headquarter of the Samiti shall be at New Delhi but it may hold its meeting at any other station outside
Delhi also.

V. Travelling and other allowances

The non-official members attending the meetings of the Committee would be paid TA and DA as per the guidelines
contained in the Deptt. Of Official Language OM no. 11/20034/4/86-OL(A2) dated January 22, 1987 and as per as
amended the prescribed rates and rules as mentioned from time to time by the Govt. of India.

ORDER

Ordered that a copy of this Resolution be communicated to all the State Governments and Union Territory
Administrations, all the Ministries and Department of India, President Secretariat, Prime Minister’s Office, Cabinet
Secretariat, Ministry of Parliament Affairs, Niti Aayog, Lok Sabha Secretariat, Rajya Sabha Secretariat, Election
Commission of India, Parliamentary Committee on Official Language, Union Public Service Commission and
Comptroller and Auditor General of India.

Ordered also that this Resolution be published in the Gazette of India for general information.

SUNITA YADAYV, Economic Advisor and Official Language Division Head

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. GORAKHANATH YADAVA TRoth oo
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